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FINANCIAL EXPRESS

PUBLIC NOITCE FORM-G
[m STA.!:HE 55 A&Eg Rﬁ mrg‘ffﬁ A!I !Hd D IA The General Public are hereby informed that INVITATION FOR EXPRESSION OF INTEREST FOR l‘ Ax !-§83/ﬁ%mor,modulﬁgaM!n:!:mE D

2" Floor, Upstairs of TSRTC Building Commuters’ Amenity Centre, Koti, Hyderabad-500095. B CIESE BiS, 210 A SN ietneen), [INDUS BUSINESS SYSTEMS LIMITED] OPERATING IN

Secunderabad,Telangana-500003. (Mobile) +91-7799867969

. . . 1 10 ehi Febi.co.i R/o H.No 4-2-4812 1o 815, Ramkote, INFORMATION TECHNOLOGY AND ITES PRODUCTS AND DIX-TV [RUTE =& . UN NU

Land line No. (Off): 040-24651352 [ 1325, E-mail ID: sbi.05172 @sbi.co.in Hyderabad. T.5., has lost her Drig_inal Sale SERVICES ATHYDERABAD WHEREASThe Authorized Officer of the Axis Ban ormerly known as ank Ltd), having itg
E-AUCTION SALE NOTICE FOR SALE OF MOVABLE PROPERTY Deed, vide Doct N':! _1E|-1Cl.-'15|-'9. SRO (Under Reguiation 36A(1) of the Insolvency and Bankruptcy Board of India Registered Office: "TRISHUL", Opposite Samartheswar Temple, Near Law, Garden, Elisbridge
T T : ; o Hyderabad (R0}, partaining ta the House Mo, Ahmedabad- 380006, among other places its Branch office at Axis Bank Ltd., Retail Asset Centre

Motice is hareby givan to the public in genaral and in particular to the Borrower(s) and Guarantor(g) that the balow . 7 (Insolvency Resolution Process for Corporate Persons)Regulations, 2016) . 1 g
: / | : : 4-2-812 10 815, admeasuring 147,33 5q D.No0.5-2-183/184, 3“ Floor, R.P. Road, Secunderabad Branch, under the Securitisation ang
described movable property hypothecated! charged! pledged 1o the State E'H“k':'“”'j'a-mell:'hf!'s":ﬂl POGSESE0N Yards, Raminte, Hyderabad TS., while her RELEVANT PARTICULARS Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and if
of which has been taken by the Authorised Officer of State Bank of India, will be sold on "As is Where is”, "As is b H;am;*nar Hllmnﬂnalw::ll wa5.1r5'.'8|iiﬂ-[; Yo 4 N_mmﬁ'-&m.la. | s Indus Busi Beatars (hniled | exercise of the powers conferred under section 13(12) read with Rule 3 of the Security Interes

What is,” and “Whatever there is" basis on 26.05.2023 for recovery of Rs. 1,10,03,464/- (Rupees One crore 4 A : (Enforcement) Rules, 2002 issued a Demand Notice under Section 13(2) of SARFAESI Act on 21-06

ten lakhs three thousand four hundred sixty four only) as on 13.01 2023 together with interest as per ORT wheeler from Ramkote X Road to  Kobi |mlong with PAN/CIN/LLP No CIN: USMOETG1886PLC0Z2929 2022 calling upon the borrower / guarantors / Mortgagors:-1.Mr Suraj Baig,S/o Mr Mahabook
i I . . . . th .

decrae from 14.01.2023 plus cost and other incidental expensesicharges due fo the secured creditor from Women's Gollege then he realized the 2 |Address of the registensd offce Plot No.520, Road No.27, Jublies Hills Baig,First Floor, 1-1-774/A, Municipal No.1062, New Bakaram 10" Road,Gandhi Nagar, Hyderabad

- : C | i an b 500080.Also at:-Mr Suraj Baig,S/o Mr Mahaboob Baig,26-36-85, 3" Lane,Ankamma Nagar, Guntur|
Mis Gorey Metal Craft Industries, Shed Mo. B-11, Phase -Il, T E, Balanagar, Hyderabad - 500037 (Bomrower). document has been loston 03.05.2023 in the Hyderabad TG 500033 IN | balg, a9 9, o -ane, ma Nagar, >
{1) Mr. Ee:'nl'aj Gorey, Sio A. R .Gorey, Flat No.303, Chamundeshwari Tnn'g-rs-. Dharamkaram Road, Ameerpet, ared of Sultan Bazar and inspie of best of ; Andhra Pradesh-522006.Also at:-Mr Suraj Baig, /o Mr Mahaboob Baig,SF-3, Raju Homes, 5 L.ane

il ; r . 3. |URL of websis Campany does not have wabsie at Agraharam,Guntur,Andhra Pradesh-522006.2.Mrs Shajida Begum,W/o Suraj Baig,26-36-85, 3"
Hyderabad—300016. Also at ; Flat No.201, Sai Kiran Aparatments, Dharamkaram Road, Ameerpel, Hyderabad EHD”,E HERINRUZIatracaR ; : Lang,Ankamma Nagar, Guntur,Andhra Pradesh-522006.|.loan Nu%nber Ph00801100034486 to repa
— 800016 (Guarantor), (2) Mrs. Smt. Noori Ysaaen Gorey Wio Beraj Gorey, Flat No. 303, Chamundeshwari My chent declares that, she has not kegt the 4. |etails of place where majority Company does not have Fixed Assets the amount mentioned in the notice being Rs.7,07,436/- (Rupees Seven Lakh Seven Thousand Fou

Towers, Dharamkaram Road, Ameerpet, Hyderabad - 500016 {Guarantor) document with any person and has not of fiwed assets are located Hundred and Thirty Six Only) being the amount due as on 21.06.2022 together with future interest a

= ™ maeipagad the properly and ihe documenis L i ’ = —y contractual rate, costs and other consequences, damages etc., including the expenses for the sai
SHORT DESCRIPTION OF THE MOVABLE PROPERTY WITH KNOWN ENCUBRANCES IF ANY is not seized by any authority. O | WO CAPRORY OF M PIOGUCIIITVIONS | 190 Uperions s done i ke one takeoverand sale of assets within 60 days from the date of receipt of the said notice.

T i y g v p NN | Yea . . L .
1. Mechanical Fower Press (Double Action) -350 Ton (1). 2. Mechanical Power Press - 60 Ton(1). 3.Mechanical The Ganeral public ase heraby informed that _{Financi Vear. - The borrower/guarantors/mortgagors having failed to repay the amount, notice is hereby given to th
Power Press - 50 Ton (2). 4.Mechanical Power Press - 40 Ton {1). 5 Mechanical Power Press 30 Ton{1). 6 the Original Documents is found by anybody 6. |Quantity and value of main products/ No Operations has done in last one ?hoffowef/frltuaéa”tQLS/mﬁga,gOgSla”d,the publicin ?e”efﬁﬂ thattpe Ufédefsrllgned f:jas taketn P°1S3Sas)3'?f:h°
Y . ! I - - ) , 1) . '_ | ; o i 2 3 - . € property descriped nerein below In exercise or powers conierred on nim unaer section (0]
Wechanical Fower Fress - 20 Ton{Z). 7.Mechanical Fower Fress - 10 Tom {3). 8. Mechanical Power Press - 5 or person/s, kindly retum the documents to sefvices soid i |as! inancial year Francial Yo said actread with Rule 8 of the said rules on this day i.¢ 15.05.2023.

==d

Ton(1}. 8 Lathe Machine -12 Ft{1) . 10 Lathe Machine -6 Fi{1). 11 Lathe Machine-5 Fi{1). 12 Laihe hMachine-4 the undersigned or to the nearest Police MNumber of employeesiwarkmen 1] The borrower/guarantors/mortgagors in particular and the public in general are hereby cautioned not t

Ft.i1). 13. Electrical Cven with Conveyor & Gear Box -38 FL(1). 14 Spot Weilding Machinas (3).15 Shaaring Station |.e., Suftan Bazar or refurmn the same b deal with the property and any dealings with the property will be subject to the charge of Axis Ban
Machine -1270 mm (1). 16 Ball Mill -250 Kgs{1). 17 Ball Mill -50 Kgs {1}. 18 Drilling Machine(3). 19 Tapging the said Counsel Address and they may be 8. |Further details including last available | These documents can be obtained by Limited, for an amount Rs.7 53,303 (Rupees Seven Lakhs Fifty Three Thousand Three Hundre

Machine(1}. 20 Air Compressor-5 HP(1). 21 Air Compressor-3HP{1), 22 Surface Griniding Machine -250 mm x suitably rewarded financial stalements (with schedules)of | sending & request and Three Only) being the amount due as on 11.05.2023 together with future interest, costs and othe
500 mmi(1). 23 Lathe Machine(1). 24 Circular Cutting Machine(1). 25, Perforating Machine{1), 26. Drum Hence the General Public are hereby two years, list of creditons, relevant dates | through email at ip@jres.in consequences, damages etc., including the expenses for the said takeover and sale of asset

liching Maching (1), 27 Polichina®Buffing Machineiil. 28 Hand Prezsi3. 79 Walding Transformers (2 ; ' i 1 r thereon.The borrower's attention is invited to the provisions of Sub Section (8) of Section 13 of th
m'ﬂﬁlefﬁﬂlﬂm;lg ishing/Buffing Machine(). 28 ress(d). 29 o 2) cautioned not i dealnegabiale with the said '}i Elul:rEEIJUEﬂ GVeNtS of 116 process are SARFAESI Act, 2002 in respect of time available, to redeem the secured-assets:“Where the-amount o
; ! : property basing on the Sale Deed Doct. No. avaEa0E &l dues of the secured creditor together with all costs, charges and expenses incurred by him is tendered t
Reserve Price: Rs.31,00,000/-; EMD: Rs.3,10,000/-; Bid increment amount: Rs.20,000/- 194041979 any person's deals with the said 9. |Eligibility for resalution applicants under | Can be obtained by sending the secured creditorfat any time before the datefof publ;;cation of noftice for public auction or invjl;tin
P . : § : - g 7 £ SR 1 _ quotations or tender from public or private treaty for transfer by way of lease, assignment or sale of th
Auction Date: 26.05.2023; Auction Time: 11.00 A.M to 04.00 P.M ELDJF"'”'!-' they will be proseculed as per the section2(2)(h} of the Code is available at - E-mad at jpi@jres.in secured assets, -i. The secured assets shall not be transferred by way of lease, assignment or sale by th
ENCUMBRANCES KNOWN TO THE SECURED CREDITOR: NIL. PROPERTY ID: SBIN200067281742 ' ﬂhl[fvf]%ﬂgi 10| Last date for receipt of expression of inerest | 03-06-2023 fecured creditor; antd ii.In t/:as?,tgny ste;; hgsfbee? taé(en by t?e s%cured Crfditgr fot; (ranstf)er byt way 0
: oy o R LR TS Sy [ = g ease or assignment or sale of the assets before tendering of such amount under this sub-section, n
HGT.E - .i_i.pplil:ahln PRk LI ?ny i I::E h.nrnﬂ h!'.r thl.!_s-uc.lssful hi.ddu_r. Dffice; Plat No. 78/B3 Bandlaguda (V) 11| Date of issue of F":'"“E":'"al_ st of 13-06-2023 further step shall be taken by such secured creditor for transfer by way of lease or assignment or sale o,
All prospective bidders are request to: - (a) Register themseives in hitps:ilibapi.in->Bidders Registration or by o |;| E ; to ; &.I_rr;eei N 3_. Iprns;:&'_‘tlverﬂsnlutﬂ" anplicants such secured assefs.”
typing the URL: hitps:iiwww.mstcacommerce.comiauctionhomelibapifindex jsp on browsar well befare the auction ANOEYa Nagar Lolany, 0. -1—2] [3-51_,:{3,Ef,:,:;ut;1.,',5'5m:JTL:W;,JDI‘IE“'-‘“15—'5-3333 i SCHEDULE OF IMMOVEABLE PROPERTY:AIl that part and parcel of Guntur District, Guntur Su
dale to participate in the E-Auction of the above property. (b) It is supgested the prospactive buyar(s) to download the Rajendra Nagar, Ranga Reddy District, T3, st o DistrictinGuntur Municipal-Corporationrarearin Guntur City, Old Guntur, Al Nagar, Masjid Lane, 2 Cros
Phodosivideos provided in "Buyer Guide for Login & Registration™ section 1o know the procass flow lar the auction 1o be Ph: 9440472810 PrOVISIOna: kst Road in Guntur Municiapal Old Ward No.7, New Ward No.19, Block No.7, Town Survey No.617 withi
conducted. (c) For detailed terms and condiions of the sale, please visit the websila URL: https:/fibapi.in-> Search Date: 18.05.2023 13 Process email id 1o submit Eol jp@jres.in \A’h'Ch Pfﬁtperh’ ?t%arlng ,ZAU”'Cr'th AlsseSSfT:ﬁ'}tllNg-l_zl3059 Pteaf;ngo?om N?H16'2334/]]'\A/| '"SWh',CS V,endé)
p s by orovidi i | : : i as aright in Northern side portion along with Tiled House site standing on the name of Mr Suraj Baig vi
mem“ by ::'"'".::'rﬂ BTN ﬂatﬁﬁi""‘f Tfm: Ea":? E'IEIE_qugha?’}mT:tws a:ﬂ “Emgﬂﬂsa"dnﬁwm — Phace: Hyderabad Sd/- Registered Sale Deed No.3150/2008 is bounded by: Boundaries:East20 Ft Wide Road-16-6
or further details please contact the following officials: (1) Shri, yaramudu, Autharised Uificer an . NAIDI JAIPAL REDDY South: Property of Shaik Adam Shafi, Wall of this property and vacant site in total-48 Ft West: Property o
Manager: Mobile No: 3494431902. (2) Shri. P. Madhav Rao, Manager, Mobile No : 9850330064, IBBLPA-DOZAP-NOTIBT/2021-2022/1 3905 Shaik China Pentu, Wall of this property-16'-6”,North:Property of Maddela Venkata Lakshmi Narasimhg
te: 18.,05.2023, Place: Hyderabad Sdl- Authorized Officer, SBI, SARB, Koti, Hyderabad, Rao, Wallof this Property, Compound wallin total-48 Ft.
0 - i yd Flat Hﬁﬂgcilizl Piot No ﬂa'lwﬂm' Within these boundaries an extent of 88 Sq.Yds., Or 73.58 Sq.Mts site along with 2 portions tiled house
Stree . Kakateeya . Madhapur, including all other amenities.
: EQUITAS SMALL FINANCE BANK LTD e 'Wg S S sy ey pmlimur;nd Date:15:05:2023 Sdl-Authorised Offer,
; . or Place: Guntur Axis Bank Limited
: as (FORMERLY KNOWN AS EQUITAS FINACNE LTD)
Registered Office: No.769, Spencer Plaza, 4th Floor, Phase-Il, Anna Salai, Chennai, TN - 600 D02

# 04442995000, 044-42995050 . | . EQUITAS SMALL FINANCE BANK LTD 7SEAS ENTERTAINMENT LIMITED
POSSESSION NOTICE (U/s. Rule 8 (1) - for immovable property) Equl__ﬂ_ﬁ Regi;tﬁzzg_lfi\ﬁﬁs; gﬁ%ﬁ?ﬁ:ﬂ I:Ila}zead ;BrazFloor, e e e e o

Whereas the undersigned being the Authorized Officer of Mis. Equitas Small Finance Bank Limited, under the Securitisation and NOTICE OF EXTRA ORDINARY GENERAL MEETING,
Reconstruction of Financial Assals and Enforcement of Secunty Interest [Act, 2002 (54 of 2002)] and in exarcise of powears conlermad ) : REMOTE E-VOTING INFORMATION
under section 13(12) read with [Rule 3] of the Security Interest (Enforcement) Rules 2002, issued a Demand Motice calling upon the POSSESSION NOTICE (U/S. Rule 8 (1) for immovable property)

1. Notice is hereby given that the 1st Extra-Ordinary General Meeting (EGM) for the FY

below mentionad Borrowers to repay the tolal outstanding amount mentionad in the nolice beaing within 0 days from the date of recaipt of i i ; : i i o et - : s
tha said nofice, Sinca the below mentionad Borrowers having failed in rapay the helow stated amount within the sipuatad time, notice is Wh(lareas.the undersigned being theAuthonzefi Officer of M/s. Equitas Small Finance Eank Lmted, under the Securitisation and Reconstruchon 2023-24 of the Company will be held on Friday, the 9" day of June, 2023 at 09:00 AM.
hereby given to the below mentioned borrowsrs and the public in general that, the undersignad has taken possession of the property of Financial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13(12) read through Video Conferencing and Other Audio-Visual Means (VC) to transact the
described herein below in exercise of powers confarred on him under Sub-Section (4) of Section 13 of the said Act read with Rule 8 of the with [Rule 3] of thg Security Interegt (Enff)rcement) Rulgs 20(.)2,.|ssued a Demand Notice calllng upon the t.)elow. mentlloned Borrowers to repay business as set out in the Notice of the EGM.
security interest Enforcement Rules, 2002, The Borrowers in particular and the public in general are hereby cautioned not to deal with the the total outstanding amount mentioned in the notice being within 60 days from the date of receipt of the said notice. Since the below mentioned 2. The EGM is being convened through VC/OA\(M in compliance with the applicable
schedule mentioned properties and any dealings with the properties will be subject to the charge of M/s. Equitas Small Fnance Bank Borrowers having failed to repay the below stated amount within the stipulated time, notice is hereby given to the below mentioned borrowers provisions of the Companies Act, 2013 read with MCA General Circular No. 02/2021
Limited and further interest and other charges thereon.” The Borrower's attention is invited to provisions of sub-se<tion (8) of section 13 and the public in general that, the undersigned has taken possession of the property described herein below in exercise of powers conferred on dated January 13, 2021 read with Circular No. 11/2022 dated December 28, 2022, 20/
ofthe Act, inrespect of time available, o redeem the secured assats. him under Sub-Section (4) of Section 13 of the said Act read with Rule 8 of the Security interest Enforcement Rules, 2002. The Borrowers in ggg%?racﬁgmag ?géggggﬁgg’:g;f';’g gggg';czljlzagyooa;fé ggi?,:itgdzg%l %% éggg
g ame ofthe Bo - Peseription of Secured Asset DemandMotice | Symbolic pgrtlcularapd the publicin general are hergby cautloneq notto deal Wlt.h t.he schedule meptloned properties and any dealings V\‘I‘Ith the propert|e's dated September 28, 2020, 39/2020 dated December 31, 2020, 10/2021 dated June 23,
: o, T I <bls Pro Date and passession will be subject to the charge of M/s. Equitas Small Finance Bank Limited and further interest and other charges thereon.” The Borrower's 2021 and 20/2021 dated December 08, 2021 (collectively referred to as “MCA
H‘*I aranior|s| (Immovable Property) Ameunt taken date attention s invited to provisions of sub—section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.” Circulars”) and SEBI Circular No. SEBI/HO/CFD/CMD1/CIR/P/2020/79dated May
- Demand Notice —Symbolic | 12, 2020 and SEBI/HO/CFD/CMD2/CIR/P/2021/11 dated January 15, 2021,
Branch : Guniur "Residential House bearing Plot No: 15, Assessment No: 1021145711, Sl Name of Description of Secured Asset Date and po!session respectively. Physical attendance of the members is not required for the EGM. Members
L.No: SEGNTURD304553 | admeasuring : B Square yards or 69,39 Square melers cul of an extent of Ac. 4.43 No Borrowers Amount | taken date desirous of attending the EGM through VC/OAVM may attend the EGM by following
Borrowear: Cens, oulof anesfent of e 12-92 Cents in D.Ma 277 of Gunbur Villags, Sitlualed al B h Lal Bahadur N Residential O and b Plot No. 1 Part. ad 150 the procedure prescribed in the EGM Notice.
Mrs. Kalapala Lakshmi | Recdyopalem Village & Gram Panchayal al Present Guniur Municpal Comoration | 02.02-2023 LA':';‘ICO' .EISIFL;I‘:‘G;BO;%&];? yaerzlseng?ZS Eﬁg gguarzal\r/llg?erso in ghwe; nba4r111()eaz=1t82?ed at SK%l;Ter 02-02-2023 | 17-05-2023 3. Interms of the aforesaid circulars, electronic copies of the Notice of the EGM have
1 Co - Borrower araa, Registration Districd of Gundur, haulnlq ihe fclluw.ln-;; huunda.ne-s. as bsm - B 16-05-2023 1 8 - =W VK Vik Ibrahir’npatnaﬁ Vllage Ibrahimpa’tnam Revenule Ma{r’1dal Ranga Reddy & been sent to all the shareholders whose e-mail ids are registered with the Company,
Mr. Kalapala 1horth by : Leaved our Froperty for Rosd 2900 Ft South by : Remaming Property of | pe 0030021 orrowers: Nr. R. vikram District . Under Ibrahirﬁpatnam Nagarapanchayat TeIanéana State and| RS- 2311957/ Registrar & Share Transfer Agent/Depository Participants and process has been
Lakshmana Chari, | Surmeni Sivaiah Plotno.15 29,00 FiEastby  -Walking way of my levesd property of Co-Borrower registration Sub-Districtibrahimpatnam bounde}; by - North bv: Plotted completed on 18.05.2023. Hence, no physical copy of the EGM Notice has been
Mr, Kalapala : 5 Feel Road 25.06 A West by - Properly of Pled Mo 14 TPadmgja 25-06 Fi Mr. Kankanti Bikshapathy Area , South by : Plot No. 1, Part of K. Aruna Easty 'by. Road }(/.Vest by dispatched. These documents are also available on the website of the Company
Rainsnackafl Measuement ; admeasuring ; 63 Sguare yards or 68,33 Square meters Situated at Mrs. K. Balamani . Neig’hbour's Pro-perty Measurement : Residential Openlland béaring Plot www.7seasent.com and can also be accessed from the website of the stock exchange
within the Sub- Registration Distnict of Gunkur and Registration District of Guntur” No. 1 Part admeasuriﬁg 150 square.)./ards or 125.419 Square Meters , in i.e. BSE Limited at www.bseindia.com.
Bianch * Guntr "AR that piece and parcel of the Residential house Beanng D.MNo4-4008, old survey no.410.Situated at within the Sub-Registration District of 4. Shareholders will be provided with a facility to attend the EGM through VC/OAVM
L No: SEGNTURD202559 Assessment No: 509, New Assessmnet No: 682, Admeasuring : 83,5 Square yards Ibrahimpatnam and Registration District of Ranga Reddy. through the CDSL e-Voting systems. Shareholders may access the same at https://
2 . or T35 Square meders in D.No. 2560AMAZ, situated al Armaravathi Viliage, www.evotingindia.com under shareholders/ members login by using the remote e-
Borrower. _ Amaravathi Mandal, Narsaraopel Revenue Division, Amaravalhi 5.R.0, lace: Rangareddy, Date : 19.05.2023 Authorized Otticer - Equitas Small Finance Bank Ltd voting credentials. The link for VC/OAVM will be available in shareholders members’
2 Mr. Mahamad Shamiulla Regsiration Distict of Gunde, having the following boundaries as © Norh by H.ﬁ&':mn 16452003 login where the EVSN of Company will be displayed.
Co - Borrower: Property of "7 Schedule Pathan Meeravalli, South by : Property of Pathan Janu, 5 A ired und tion 108 of the C ies Act. 2013 read with Rule 20 of th
Mrs. Mahamad | Eastoy: SarkarRosd Westby: Propery Yanagalasfty Pumaiah Measuremen! - | Rs. 11533601 ik | 1KF HOME FINANCE LIMITED [
Rehana Begam ;‘ﬂf“;‘.ﬁE"'E.ﬁ%?ﬂ?ﬂFm,ﬁle; :n?.ﬂﬁiqfl,f"?: ‘;iﬁfg,ﬂ?t;‘jnﬂff"“'“ e IKF Plot No.30/A, Survey No.B3/1, My Home Twitza, 11th Floor, Diamond Hills, Lumbini Avenue, Eeside 400122011 32KV time, the Company has engaged the services of Central Depository Services (India)
i Ry ?_.._..ﬁ,.:-.-..E-..___________-____ = Home F GIS Substation, APIIC Hyderabad Knowledge City, Raidurg, Hyderabad-081. Ph: 040-23412083, www.ikfhomefinance.com Limited to provide e-voting facility to the shareholders of the Company. Members
“All that peece and parcel of the Resdential House beaning D.No4-36(<, holding shares in dematerialized from as on the cut off date i.e., 03.06.2023 may cast
. Azsessment Mo 707, Admeasuring 143 Square vards or 121 Sguare Meters SALE NOTICE FOR SALE OF I“HWABLE PROPERTIES their votes electronically on the business as set forth in the Notice of the EGM through
Branch : Rajahmundry | consisting of 600 Square Feet bt R.CC roofed situated in R.5.No.224/1, APPENDIX-IV-A [See provision to rule 8(6)] the electronic voting systems of CDSL (remote e-voting). Members are hereby
L No: SERIMUDOI26120 | Kalavacharla Panchayal, Rajanagaram Mandal Situated within the Sub E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and informed that:
_ Borrower: Regstration of Rajanagaram, Registration District of East Godavari having the | 22-11-2022 Enforcement of Security Interest Act, 2002 read with provision to Rule B (6) of the Security Interest (Enforcement) Rules, 2002, a) The business set forth in the Notice of the EGM may be transacted through remote!
3| Mrljjina Gangadhar | following bourdaries, North by : Panchayat Road South by - Sri. Nukathatti Apparao & 1052023 | Notice is hereby given 1o the pubiic in general and in particular 1o the Borrower/s and Guarantors that the below described immovable e-voting systems at the EGM.
“?: iiﬂ:‘ﬂ:;'ﬂ ﬁg;;i::;:{ hajji:;m;atalﬁg m .h?n:jss Sﬁﬂugda;:mjﬂgpgﬁpy Re. B09757)- properties morigaged’ charged to IKF Home Finance Ltd., The Physical possession of which have been laken by the Authorized b) The remote e-voting shall commence on 06.06.2023(9.00 AM IST) and shall end on
Mrs. tj'jina Varalakshmi u'T EI}; Equa'e.feei b.m? R%G rm?ed safated i ‘5"“;::;# ot withifi Ihle SLE Officer of IKF Home Finance Ltd., will be sold on “As s where is", “As is what is™ and "Whatever there is" basis in e-auction for 08.06.2023(5.00 PM IST). Members may note that once the votes are caston a
Reuistration District of Fajanagaram and Registration District of East Godavari” recovery of the balance due to IKF Home Finance Ltd. from the Borrowers and Guarantors, as mentioned in the tabie. Details of resolution, the members Shéll notbe éll_O\_A'/ed to change it Subsequénﬂy-
Bormowers and Guarantors, amount due, Short Description of the immovable property and encumbrances known thereon, possession ¢) The cut-off date for determining the eligibility to vote by remote e-voting systems at
Branch : Rajahmundry "Residential House bearing No.4-43, assessment No.BB3.admeasuring 145.2 type, reserve price and eamest money deposi, Date and Time of Auction are also given as the EGM shall be 02.06.2023.
am Square Yards or 121.40 Square Matres Consisting of 330 Squara Feat built tiled : " d) Remote e-voting module will be disabled after 5.00 PM IST on 08.06.2023
L No: SERIMUDO322814 | * e it ced in Gramakant R.S.Na.316. Sri Keishnapatnam Village Name of the Borrower: (1) Mr M.V. Phanindra Kumar S/o Venkata Ratnam Machepalli, {2) Mr. Rajesh Slo Venkata Ratnam g : .06.2023.
Bormower: Raianaoaram Mandal Situatad wittin e Sfm":-He ietration i: Raian ;al_fm' Machepalll, Both Residing at : H No:5-3-81, Rajiv Gandhi Nagar, Gathi Transport Backside, Kukatpally, 7.5 -500037. e) Any person who acquires shares of the Company and becomes a Member of the
Mr, NEDURI VEMKANNA P e s b o i il bl 20082022 : Company after sending of the Notice and holding shares as of the cut-off date, may|
e Registration Disirict of East Godavari having the following boundaries. o Loan Account No.: LNLBO0317-180000202 Demand Notice: 28.08.2021 obtain the login ID and password by sending request at company RTA.e. Venture
4 AR ALUS Norh By : 5. ;heekml Rambaty HDUE'.E' South .t']" : Panchayal Euﬂd & o520z QUTSTANDING AMOLINT: Rs. 24,76,674/- (Rupees Twenty Four Lakhs Seventy Six Thousand Six Hundred and Seventy Four Capital & Corporate Investments Private Limited. However, if he/ she is already
VEMKATA RAMANA | Easl by; 5n.Koppireddy Chakrayya House, West by - 5. Kotha Gopala Krishna | Rs. 63043 AR e X ) . ] e
% x Only)ason17.08.2021 withinterest+ Expenses elg, registered with CDSL for remote e-voting then he/ she can use his/her existing
Co - Borrower: Howse, Measuremanl @ admeasuring 145.2 Sgquare Yards o 12140 Square . ] users ID and password for casting the vote
Mrs. NEDUR Weters Congisting of 530 Sguare Faet built tiled roofed situated in Situated at Withan DESCRIPTION OF THE PROPERTY . . _ T .
the Sub-Registration District of Rajanagaram and Regisirafion District of East 7 - o T T - . e ; f) The facility for e-voting will also be made available during the EGM and those
NAGAPUSPA Ei'.:d;'.":ll'l : : All that the Residential House Deanng H'-""'L'F}t_‘" N:::-. 4-15-004, U”_le vearing Mo:4, consisting of Ground and Firs! Floor, admeasuring members presentin the EGM through VC facility and have not cast their vote on the
. . ' T B et g 60 Sq.Yards or 50,16 5q. Metres, situated at Sridevi Colony, Laxmi Nagar, Picket, Secunderabad TS and Bounded by as under: North ; resolution through remote e-voting and or otherwise not barred from doing so shall
| Date : 19.05.2023, Place: Andhra Pradesh uthorize er, Cquitas amall Finance Ban PlotMo:3, South : Road, East : PlotNo: 6, West : Road. be eligible to vote through the e-voting systems at the EGM. The members who have
| Reserve Price: Rs.33,00,000/-: EMD: Rs.3,30,000/-; BID Increment: Rs. 10,000/- cast their votes. by remote e-vo_tlng prior to _the EGM may also attend the EGM but
shall not be entitled to cast their votes again.
indianexpress.com D-El te l}f E-Au Etiﬂﬂ: 2 Eﬂﬁ 2 D23: T||"|"|E : '1 2 l:]l',] P M to ﬂ"l . I}ﬂ P M g) The manner of voting remotely fo_r members_ holding sharesin dgmateri_alizefj mode
with unlimited extension of five minutes for each bid, if the bid continues, till the sale is concluded ;nd meTbﬁrsl,Ev(v;r:\;) have not registered their e-mail addresses is provided in the
otice of the .

For any clarification | Mr. Balla Karunakar Reddy , Mob: 7995545355, Mr. Y. Vijaya Bhasker Reddy Ph.No: 8703051555,

- ] h)M ho h i heir e-mail ith i i
please contact; Authorised Enforcement Agency: Ws. Sharp Professionals. Mr.K. Madhu Ph.No: 9391007467, ) Members who have not registered their e-mail addresses with respective depositary|

participants are requested to update their e-mail addresses with Company’s

| look at every side

Last Date for submission of application for bid with EMD along with KYC documenis: 21.06.2023 up to 04:00 PM Registrar and share Transfer Agent,Venture Capital & Corporate Investments Private
- : z : : - : Limited at info@vccilindia.com to receive copies of EGM Notice, instruction for
b f t k. .d Inspection of property is on or before 10.06.2023 before 5:00 PM on any working day with pricr appoinfment. remote e-voting and instruction for participation on the EGM through VC.
e ore a Ing a SI eo TERMS & CONDITIONS : {1) The intending bidder should submit the evidence of EMD degosit like UTR number akong with Request i) In case you have any queries or issues regarding e-voting, you may refer to the
letter for participation in the e-Auction, self-attested copies of (1) Proof of Mentification (KYC) Viz ID card/ Driving License! Passport ets. frequently asked Question (*FAQS*) and e-voting manual available at
(i) Current Address - prood of commaenication, (i) PAN card of the bidder (iv) Valid e- mail ID i) Gontact Mumber (vi) Scanned copies of www.evotingindia.com, under help section or write an email to helpdesk.
|nf0rm our o inion With the original documents can also be submitted to e-mail ID Recovery@ikfhomefinance.com and Address to submit IKF HOME evoting@cdslindia.com or call 04027638111, 27634445 or contact Mr. PV Srinivas,
Y p FINANCE LTD Corporate Office; IKF Home Finance Limited # My Horne Twitza, 11th Floor, M Hotel, HITEC City Main Road, BIS Transco General Manager, Venture Capital & Corporate Investments Private Limited,
insiahtful persoectives Substation, Raidurg, Hyderabad, Telangana - 500081, (2) Earnast Money Deposit (EMD) Detalls: EMD Amount to be deposited by Registrar and share Transfer Agent at email: info@vccilindia.com.
g persp ‘ way of RTGS! NEFT in favour of IKF Home Finance Limited to the account details mentioned herein below: Alc No.: J) The Board of Directors of the Company has appointed Mr. Basireddy Vinay Kumar
1152020001417, IFSC: FDRLO001152, Bank Name: The Federal Bank Limited, Branch: Vijayawada - 520 002, (3) For furher Reddy, Pfa;t'c'tr‘g Cthti“eErg‘:A ACCOfU',“a”;StaS Scm“”t'ze”o SCFTU;'”'ZG tne g'Vft'”g
clarification bidders can Contact Bank's approved service provider Mis C1 India Pyt Lid., Buiding 301, Udyog Vihar, Phase-2. Gulf zlrgﬁgsv?/i?r?th\éoslgguiinizeer’s reg;?t ::::Fbersgfnp:;er:‘iCr:t?::?;'theesﬁzi :XCi(;i;ee
The ’nd,'an EX ress ' Peqoetiom Duldng, fEurg':lu-n, Haryena- 122015, hﬂ]ﬁ:n'.'w.hankeau‘:dmns.:m. HEIP. LT'E 191124-4302020211221 23024, +91- and will also be displayed on the Company website www.krrailengg.com within 48
press. $., ﬂw Iﬂdmﬂ EXPRESS 9700333933, emall ID: supporti@bankeauctions.com and bikkina.gandhi@e 1 india.com, prior to the date of e-Auction hours from the conclusion of EGM.
. . Date: 168.05.2023, Place: Hyderabad Sdi. Authorised Officer, IKF Home Finance Lid. For 7Seas Entertainment Limited
FOI’ the ,nd'an ,nte",gent. e [ VR NALISM OF COURAGE e y Sd/A
d Place: Hyderabad L. Maruti Sanker
Date: 18-05-2023 Managing Directol

LIKH]ZTH q ~ LIKHITHA INFRASTRUCTURE LIMITED
1 , Regd. Off: 8-3-323, 9th Flooer, Vasavi's MPM Grand,

Ameerpet "X" roads, Yellareddy Guda, Hyderabad TG 500073 INDIA

Fueling The Future Wehsite: www._likhitha.co.in, E-mail: cs@likhitha.in (CIN: L45200TG1998PLC029911)
Extract of Audited Financial Results for the Quarter and Year Ended 31.03.2023 (Rs in Lakhs Except EPS Data) EYANTRA VENTURES LIMITED

(Formerly known as PUNIT COMMERCIALS LIMITED)

Standalone Consolidated _ CIN: L72100TG1984PLC167149 _
Regd Office : 201, 1st Floor, SM Reddy Complex, Image Garden Road, Cyber Hills Colony,
S. . Quarter Ended Year Ended Quarter Ended Year Ended VIP Hills, Madhapur, HYDERABAD - 500081, TELANGANA
No. Particulars Quarter ended | Quarter ended | Quarter ended| Yearended | Year ended | Quarter ended| Quarter ended | Quarter ended| Year ended | Year ended Ph. No: +91-7702974403, Email id : support@eyantraventures.com
Mar 31, 2023 | Dec. 31,2022 | Mar. 31, 2022 | Mar. 31,2023 | Mar. 31, 2022 Mar. 31, 2023| Dec. 31, 2022 | Mar. 31, 2022| Mar. 31, 2023] Mar. 31, 2022 EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE
Audited Un Audited Audited Audited Audited Audited Un Audited Audited Audited Audited QUARTER & YEAR ENDED 31ST MARCH 2023 (Rs.In Lakhs
Total income 10,116.48 9,250.83 7,929.49 35,861.52 26,068.57 11,845.01 8,451.93( 7,937.00 36,918.98 26,076.07 sL PARTICULARS ' 2#3:::;" ' e:giar"’g 3::3::]‘;'
No
i I 31-03-2023 | 31-03-2023, 31-03-2022
ol S PUL TR 1, S 214858 | 201861 | 180841 | 791661| 604740 228771 |  2028.08| 190910 | 814593 |  6,148.09 | “Audited | ~Audited | Audited
and/or Extraordinary items) Total income from operations (net) 316.30 | 497.05 | 0.24
3 | Net Profit before tax (after Exceptional 214858 | 201861 | 180841 | 791661 6047.40] 228771 | 202808 1909.00 | 814593 |  6,148.00 2 | NetProfit/ (Loss) for the period (before tax,
and/or Extraordinary items) exceptional and/or Extraordinary items) _ 32.61 67.62 (1.31)
A Net Profit after tax (after Exceptional 3 | NetProfit/ (Loss) for the period before tax
arudlor Extranrdiviay items) 1,623.71 1,548.73 1,367.02 6,004.37 4,546.57| 1,673.18 1,544.42| 1,432.53 6,029.68 4,612.07 (after exceptional and/or Extraordinary items) | 32.61 67.62 | (1.31)
: == 4 | Net Profit/ (Loss) for the period after tax '
5 | Total Comprehensive Income [Comprising

(after exceptional and/or Extraordinary items) 17.46 52.47 (1.31)

Profit after tax and Other Comprehensive 1,615.34 1,548.73 1,367.47 5,996.02 4,547.02 1,664.81 1,544.42 1,432.98 6,021.33 4,612.53 5 | Total comprehensive income for the period t
Income (after tax)]

[comprising profit / (loss) for the period (after tax)

Per Equity Share) ' ' ' ' ' ' ' ' ' ' 6 | Equity Share Capital | 144.00 144.00 | 24.00
7 Reserves (excluding Revaluation Reserve 7 | Other Equity (excluding Revaluation Reserve | Rs. 133.07 Lakhs
as shown in the Balance Sheet of . . . 23 035.19 17.236.42 ) ) ) 23 035.55 17.288.82 as shown in the balance sheet of previous year)| As on 31st March 2022
previous year ended) ' ' ' ' 8 | Earnings per share (before extraordinary items)| :
= (of Rs. 10/- each)
8 | Earning Per Share (of Rs. 05/- each) (a) Basic 1.21 364 (0.55)
(Not Annualised): (b) Diluted __ 1.21 364 | (0.55)
a) Basic 412 3.93 3.47 15.22 11.52 4.24 3.91 3.63 15.28 11.69 Note:
b) Diluted 4.12 3.93 3.47 15.22 11.52 4.24 3.91 3.63 15.28 11.69 1. The above is an extract of the detailed format of Quarterly /Annual Financial Results filed with
the Stock Exchanges under regulation 33 of the SEBI (Listing Obligations and Disclosure
The above Financial results as recommended by the Audit Committee were considered and approved by the Board of Directors at their meeting held on 18th May 2023. Requirements) Regulations, 2015. The full format of the Quarterly / Annual Financial Results
Note: The above is an extract of the detailed format of Quarterly Financial Results field with the Stock Exchange under Regulations 33 of the SEBI (Listing and Other Disclosure Requirements) are available f’“the Stock Exchange website. i.e. BSE Limited viz. www.bseindia.com and on
Regulations, 2015. The fullformat of the Quarterly Financial Results are available on the Bombay stock exchange website, the National stock exchange website and on the company's website. the Company’s website viz. www.eyantraventures.com. _ _
2. The above results were reviewed and recommended by the Audit Committee and approved by
For and on Behalf of Board of Directors the Board of Directors of the Company at their meeting held on 18th May 2023.
Likhitha Infrastructure Limited By the order of Board
Sd/- For EYANTRAVENTURES LIMITED
G. Srinivasa Rao o Sdj
Date : 18/05/2023 Managing Director Vinita RaJ_Narayanam
Place : Hyderabad . Place: Hyderabad Managing Directo
' DIN : 01710775 Date : 18-05-2023 DIN: 0931978
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